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IN THE CENTRAL ADMINISTRA~IVE TRIBUNAL 
JODHPUR BENCH, JODHPUR ~ J ___ 

· ORDER SHEET 

APPLICATION NO .................... OF 

Applicant(s) 

Advocate for 

Applicant(s) 

Notes of the Reg is try 

Responde t(s) 

Advocate IL 
Responde~t(s) 

I 

I Orders of the Tribunal 

O.A. No 173/2:008 
Onte of Krier: 2.1.082.008 

I - I -. counse. ror tr;e appt1cat1t, are present~ 

above JY the learn8d counsel for the 

applican , this Original Application is 

. disposec 

fi!r::l fres! 

of with liberty to the applicant to 

Original Application, if required. 
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